
IIIGII COURT OF UTTARAKIIAND , I`IAINITAI,

NOTICE

No. 31  /UHC/Admin.A/2023                                             Dated:   15 June, 2023

A Special Cleanliness Drive i.e.  Shram Daan is being organized by the High
Court of Uttarakhand on  18th June  2023  (Sunday)  across  the  State.  Notice  in this
regard has already been issue vide Notice no. 31 /UHC/Admin.A Dated 02.06.2023.

TrL thjrs regard,  a. " Standard Operating Procedure (S.O.P.) fior Cleanliness Drive" is
being issued and annexed herewith as Amexure ``A" .

Keeping  in  view  of  the  said  SOP,   all  are  requested  to  participate  and
contribute and to undertake "Shram Daan" on 18th June 2023 (Sunday).

By Order of Hon'ble the Chief Justice

Sd/-
(Anuj Kumar Sangal)

Registrar General
No.  3 °`8    /UHC/Admin.A/2023   Dated:    LS June, 2023

Copy forwarded for information and necessary action to:

1.   Advocate General, Government ofuttarakhand.
2.   Chairman, Bar Council of uttarakhand, Nainital.
3.   President/Secretary, High court Bar Association Nainital.
4.   Chief standing Counsel, Government of uttarakhand, Nainital.
5.   Government Advocate, Government ofuttarakhand, Nainital.
6.   Additional Chief standing Counsel, Government of uttar Pradesh, Nainital.
7.   Member Secretary, Uttarakhand State Legal Services Authority, Nainital.
8.   All the Registrars of the court.
9.   Secretary, HCLSC, Nainital.
10. Officer on Special Duty of the Court.
11. All the Joint Registrars/Deputy Registrars of the Court.
12. Head P.S./ Head B.S. of the Court with the request to inform to all concerned.
13. P.S. to Registrar General.
14. All the Section In-charge of the Court with the request to inform all the concerned.
15. Chief Finance Officer of the Court.
16. Office of Assistant Solicitor General, Govt. of India, High Court Campus, Nainital.
17. Other Offices situated at High Court Campus i.e.  Dispensary/ Administrative General /State

Bank of India/ Post Office/ P.W.D., Provincial Division & EM Division/ Railway Reservation
Counter/ K.M.V.N. Canteen.

18. Chief security Officer, High Court ofuttarakhand.
19. Commandant, PAC (Attached for High Court).
20. Deputy Registrar (I.T.) of the Court with request to upload it on official website of the High

Court.
21. Management Officer/Protocol Officer/Public Relations Officer for necessary arrangements.
22. Notice Board.
23. Guard file.

By Order,
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SOP FOR CLEANLl:NESS DRIVE SCHEDULED TO  BE  HELD ON

1.

2.

3.

4.

18" JUNE, 2P23 /SUNDAY)

Cleanliness  Drive  shall  be  launched  on  18th  June,  2023  at  08:00

a.in.  onwards for four hours started from the  Hon'ble  High  Court;

Nainltal   and   each   District  Judgeship   He.adquarter  and   Outlying

Courts.

All  the  Dignitaries  and  participants.  may  gather  at  the  ground  in

front  of 06  Court  Block  in  the  High  Court/other sultable  place  as

per  assigned  area/ward  and  at  a  suitable  place/places  in  each

District Judgeship `Headquarter and Outlying Courts.

All   the   Dignitaries   and   participants   may   be   welcomed   by  the

Registrar   General   at   the   High   Court   and   respective   Dlstrict

Judges/Judge-in-Charge at the outlying  Court.

Garlanding   on  the   bust  of  Gandhiji   and   National  An.them   may

take  place.

5.         Message/Swachchhta  pledge'.

6,        The   PrayavaranM/.tra   (approxlmately   10   in   numbers)   shall   be

fellcitated   by   Hon'ble   the   Chief  Just:ice   at   Hon'ble   High   Court

Premises.  Similarly,  felicltation  may  be  organized  at districts.

7.

8.

Drawings/Paintings/Slogans   prepared    by   t:he   students   in   the

competitions  organize'd  by  the. UKSL.SA/DLSAs  shall  be  displayed

at the  Hon'ble  High  Court  Premises  and  all  district* .Such  display

be    kept    open    for   general    public    also    for   3-4    days    w.e.f.

18.06.2023. Adequate  publicity be  made for this purpose.

Students   having   best  three  entries   in   Drawing/Painting/Slogan

competition   shall   be  felicitated   by   Hon'ble  the   Chief  Just:ice   at

Hon'ble     High     Court     Premises.     Slmilar     exercise     may     be

undertaken  in  all  the  districts.

9.         Opening  of cleanliness  Drlve/ShramDaan.

10.       Flagging   Off  the  awareness   rally   by  Hon'ble  the  Chief  Justice.

(Approximately,   100-200  stud'6nts  (preferably  from .class  9th  to

12th)  from different schools alopg with  NCC/NSS st:udent:s  rna.y be

participated.  Similar arrangement may be  made ln  districts.

11. Two separat:e teams may be formed,  one  led  by  Hon'ble the Chief

Justice   and   03   Hon'ble  Judges   and   another  led   by  04   Hon'ble

Judges.  Similarly teams  nday  be formed  in  districts.
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12.

II
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I

I

The teams and  rallylmay move towards the Tallital  Bi|s St?np vla

upper   mall   road   and   also   covering   lower   mall   roE!d   wlt thel

banners,   display   of'  slogans   on   cleanljness,   whlle   cleaningi  andl

collecting  garbage  inidway.  Another  team  and  rallyhay  +ove

towards   gurudwara/mandir   and   thandl   sadak.   There   are   15

:oa:dsN(a|n::ae[::(an:tqi:acJteyr::d°toht::raraeda:(:,:::ast',vJ:djc::c'

t

1

lead  the sepa.rate teams. These teams  may start from

place   ln   the  ward/area   assigned   and   will  take  the`  clea

drive.                                  I                                                                                ,

I

.13.      Nukkad   Natak   of   10-12   minutes   may   be   presented   at

maldan/other publl€  places.                                                         I

Flats

14.      The  refreshment fo;d Items  (i.e.  one apple and  one  banana}  may
I

be  provided  to  the  Students  at t:he  finish  point.  Arrangemeht wlll

be  made  by UKSLSA/District Admlnlstration.

I

15.      Arrangement ofTep?t the Hlgh court afterthe drive.
I

16.      Necessary  tools  i.e!  water  bottles,  gloves,  masks,  broom

dust-pans,   bags,   etc.    may   be   provided   to   the   lpartlc

Arrangement  is  bel'ng  made  by  the  High  Court,  UKS'LSA,,

Adminlst:ratlon,   and    Municipality.    Hotel   Associatloh   &
1'

Assoclation  may also be requested.

17.      AH  the  participantslshan  adopt  Normal  Dress  Code  (;or ex]mple;

track-  suit,  lower,  I-shirt,  sport shoes,  etc.)  during  the  aforesaid

drive.                                                                                                                                 I

:hea`fo|resaid18,      Prlnt  and  Electronid  Media  may  be  invited  to  cover the

event.

19.

22.

23.

Arrangement  of  Li,ve  Streaming   of  the  aforesaid

Hlgh Court by the Urban  Development Directorate.

Banners may be affixed at the prominent places.

Dist:rlct  Administration/Municipality  shau  arrange  for  veri¢les

collect the  garbag:  collected  a  center  point.  Approximate  yvei

of  collected   garbage  shaH   be  measured   and   garbpge  s|au   be

•dlsposed as  per pr6cedure.                                                                     I

Pictures/photograbhs of the sites before and after the clearllness

shall  be taken.                                                                                                      1
I

Areportalongwithphotographsandfeedbackwulbesub+ittep.
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Kindlv Note:

1.  SINGLE USE PLASTIC IS NOT TO BE USED AT ANY STAGE.

2.  SDread awareness about "Swaclihata ADD'' of MOHUA, Got

(The
Muni

Swachhata  app  and  Portal  is  to  be  used  by  citizen to  help

¢ipal  corporations  spot the  unclean  areas  in
necessary steps).

I ''t',I  (  |uu,

compLlaints

the  city and  take

I

3,  Si)read awareness about Email Id -
I

I

so[idwaste-comDlaint@ul(.aov.in
i

#is!ec:ua#h:fs:e=nra#::Sh#:nh,tche#:i::;jc°fctohu:dH°:afo{:
about the  solid  waste  t:hat  is  collected  but  not:  removed

in    any    part   of   the   Stat:e,    whet:her   inside    urban    limits   or   in
rural/forest regions).

Sd/-

Reglstrar General

*****


